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Shar da ... Appellant (s)
VS.

Dhar npal ... Respondent (s)

Dat e: 25/ 02/ 2003 Thi s/ These matter(s) was/were called on for
heari ng t oday.

CORAM

HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S.B. SI NHA
HON BLE DR. JUSTI CE AR LAKSHVANAN

For the Appellant (s): M. Naresh Kaushi k, Adv.
M. OP Arya, Ms. Shilpa Chohan,
M. B WDayal and Ms. Lalita
Kaushi k, Advs.

For the Respondent(s): Ms. Nanita Sharnma, Adv.
M. Vivek Sharma, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
L....... I To...... To...... To...... To...... To...... To..... J
M . Nar esh Kaushi k, |earned counsel appearing for the

appel lant started his argunents at 10.50 A°M and concl uded at
11.35 A M Thereafter, M. Nanita Sharma, |earned counsel
appearing for the respondent nmade her subnmissions till 12.05
P.M Thereafter, M. Nar esh Kaushi k rmade his rejoinder
submi ssions for a few m nutes.

Argunment s concl uded.

Judgment reserved.

(D.P. Walia) (S. Krishnan)
Court Master Court Master

LI ST OF BOOKS - CA No. 5933/ 2000
(CAV ON 25. 2.2003)
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